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Low teacher-students ratio in Uttar Pradesh

+2147. SHRI JUGUL KISHORE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that number of teachers in schools/colleges are very low

in comparison with number of students in Uttar Pradesh; and

(b) whether Government is taking any effective step to fill the vacant posts of

teachers in schools/colleges, if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI): (a) As per the Unified District Information
System for Education (UDISE) 2013-14, the Pupil Teacher Ratio (PTR) at elementary
level, at secondary level and at higher secondary level in Uttar Pradesh are 33, 51

and 116 respectively against the national PTR of 26, 26 and 41 at these levels.

As per All India Survey on Higher Education (AISHE) 2013-14 (provisional),
the PTR in Universities and Colleges of Uttar Pradesh is 32 as against the national
PTR of 24.

(b) The State/UT Governments are regularly instructed to fill up all vacant posts

and to rationalize/re-deploy teachers to maintain the PTR norms.

At higher education level also the progress of filling up of vacancies of teachers is

continuously monitored by the Ministry and the University Grant Commission (UGC).
Vacant teaching position in schools

2148. SHRI AJAY SANCHETI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether a large number of teaching posts in primary, secondary and higher

levels in schools are lying vacant in States;

(b) if so, details of vacancies as on March, 2015 in different States and the

steps taken to fill up these vacancies; and

(c) whether educational boards conduct regular inspections of school to impress

upon them to fill the vacancies, if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI): (a) and (b) Sarva Shiksha Abhiyan (SSA)
and Rashtriya Madhyamik Shiksha Abhiyan (RMSA) are centrally sponsored schemes

+ Original notice of the question was received in Hindi.



Written Answers to [17 December, 2015] Unstarred Questions 263

implemented to support the States/UTs for universalization of education across the
country. Under SSA, a total of 19.48 lakh teacher posts have been sanctioned to
ensure the pupil-teacher ratio, as stipulated in the Right of Children to Free and
Compulsory Education (RTE) Act, 2009 and 15.59 lakh teacher posts have been
filled up and 3.9 lakh teacher posts are vacant as on 31st August, 2015. The
State-wise vacancy position of teachers at elementary level is given in the Statement-I
(See below). Under RMSA, a total of 115554 teacher posts have been approved out
of which 72765 teachers have been filled up and 42789 teacher posts are vacant as
on 31st October, 2015. State-wise details are given in the Statement-II (See below).
Under Kendriya Vidyalayas, a total of 45336 teacher posts have been sanctioned and
7981 teacher posts are vacant. State-wise details are given in the Statement-III (See
below). Under Jawahar Navodaya Vidyalayas a total of 12917 teacher posts have
been sanctioned and 2361 teacher posts are vacant. State-wise details are given in
the Statement-IV (See below). The Central Government continuously pursues and
takes up the issue of filling up the vacant teacher positions with the respective State

Government/UTs, which have the primary responsibility to fill the posts.

(¢) Education being a concurrent subject, a majority of schools come under the
purview of the State Governments/Union Territory (UT) Administrations. Therefore
instructions for inspections and filling up the vacancies are issued by the respective
State Governments. The Central Board of Secondary Education conducts random

periodical inspections in this regard.



Statement-1

Status on teachers (sanctioned, working, vacancies) under State & SSA as on 30th August, 2015

S1.  State/UT Sanctioned Post Working Vacancies
No. By State  Under SSA Total By State Under SSA Total By State Under SSA Total
1 2 3 4 5 6 7 8 9 10 11
1. Andaman and 3557 206 3763 3311 157 3468 246 49 295
Nicobar Island
2. Andhra Pradesh 122926 24213 147139 105798 24213 130011 17128 0 17128
3. Arunachal Pradesh 6163 7340 13503 6163 6561 12724 0 779 779
4.  Assam 156005 45686 201691 132608 34510 167118 23397 11176 34573
5. Bihar 190497 402042 592539 122524 284699 407223 67973 117343 185316
6. Chandigarh 3950 1390 5340 2016 1160 3176 1934 230 2164
7. Chhattisgarh 189019 52946 241965 159463 51577 211040 29556 1369 30925
8. Dadra and Nagar 858 946 1804 814 692 1506 44 254 298
Haveli
9. Daman and Diu 483 118 601 483 59 542 0 59 59
10. Delhi 48549 6541 55090 36620 3059 39679 11929 3482 15411
11. Goa 5510 179 5689 5510 179 5689 0 0 0
12. Gujarat 172032 53688 225720 172032 43751 215783 0 9937 9937
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1 2 3 4 5 6 7 8 9 10 11
31. Tamil Nadu 128648 35001 163649 127268 34908 162176 1380 93 1473
32. Telangana 83230 14277 97507 70181 14277 84458 13049 0 13049
33. Tripura 28230 6070 34300 28230 5808 34038 0 262 262
34. Uttar Pradesh 336543 423355 759898 193016 352734 545750 143527 70621 214148
35. Uttarakhand 35144 10909 46053 32843 6502 39345 2301 4407 6708
36. West Bengal 253890 200970 454860 227253 147730 374983 26637 53240 79877

TotaL 3217043 1948695 5165738 2773105 1558641 4331746 443938 390054 833992

Source: PAB Minutes 2015-16
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Statement-11

State-wise in-position teachers under RMSA sanctioned for

newly upgraded secondary schools.

SI.  State/UT Teachers including headmasters under RMSA
No. Approved In-position Vacant
1 2 3 4 5
1.  Andhra Pradesh 576 55 521
2. Arunachal Pradesh 383 244 139
3.  Assam 24 0 24
4. Bihar 7705 2495 5210
5. Chandigarh 0 0 0
6.  Chhattisgarh 8860 4839 4021
7.  Daman and Diu 18 18 0
8. Gujarat 1308 0 1308
9. Haryana 348 102 246
10.  Himachal Pradesh 652 455 197
I1.  Jammu and Kashmir 4318 2011 2307
12, Jharkhand 6000 0 6000
13. Karnataka 2969 2009 960
14.  Kerala 672 655 17
15. Madhya Pradesh 8568 4534 4034
16.  Manipur 1088 853 235
17. Meghalaya 271 52 219
18. Mizoram 574 519 55
19.  Nagaland 1212 247 965
20.  Odisha 6530 1748 4782
21.  Puducherry 54 0 54
22.  Punjab 2122 1003 1119
23. Rajasthan 684 0 684
24,  Sikkim 90 42 48

25.  Tamil Nadu 6568 6568 0
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1 2 3 4 5
26. Tripura 565 367 198
27. Telangana 48 0 48
28.  Uttar Pradesh 10168 2496 7672
29.  Uttarakhand 1842 832 1010
30. West Bengal 30 3 27

ToraL 74247 32147 42100

Additional subject teachers sanctioned RMSA to existing secondary
schools and recruited by the States

States No. of additional No. of Teachers Vacant
Teachers sanctioned Recruited

Andhra Pradesh 5433 5433 0
Haryana 7223 7223 0
Madhya Pradesh 9665 8976 689
Rajasthan 8098 8098 0
Tamil Nadu 6752 6752 0
Telangana 4136 4136 0
ToTAL 41307 40618 689

Source: PAB minutes
Statement-111

Status on teachers (sanctioned, vacancies) in Kendriya Vidyalayas

Sl Name of State/UT Total Number of Total Number of
No. Sanctioned post of Vacant post of
teachers teachers
1 2 3 4
1.  Andaman and Nicobar 112 37
Islands

2. Andhra Pradesh 1039 212

3. Arunachal Pradesh 380 185

4. Assam 1971 753

5. Bihar 1609 293
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1 2 3 4
6.  Chandigarh 293 17
7. Chhattisgarh 993 205
8.  Dadar and Nagar Haveli 38 6
9.  Daman and Diu 17 2
10.  Delhi 3475 171
I1.  Goa 191 79
12.  Gujarat 1498 176
13. Haryana 1120 71
14, Himachal Pradesh 641 92
15.  Jammu and Kashmir 1132 371
16.  Jharkhand 1111 128
17. Karnataka 1762 439
18. Kerala 1683 394
19.  Lakshadweep 23 3

20. Madhya Pradesh 3548 627
21. Maharashtra 2724 394
22, Manipur 251 78
23. Meghalaya 238 104
24.  Mizoram 99 40
25. Nagaland 123 76
26.  Odisha 1706 352
27.  Puducherry 18 4
28.  Punjab 1870 256
29.  Rajasthan 2446 171
30.  Sikkim 16 8
31. Tamil Nadu 1856 613
32. Telangana 1185 162
33.  Tripura 276 91
34.  Uttar Pradesh 5921 511
35.  Uttarakhand 1584 201
36.  West Bengal 2387 659
TotaL 45336 7981
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State-wise details of vacancies of teachers in Jawahar Navodaya

Vidyalayas as on 31.03.2015

Sl Name of State/UT Total Number of Total Number of

No. Sanctioned post of Vacant post of
teachers teachers
1 2 3 4
1. Andaman and Nicobar 36 16
Islands

2. Andhra Pradesh 334 52

3. Arunachal Pradesh 253 108

4. Assam 570 65

5.  Bihar 857 223

6.  Chandigarh 26 1

7. Chhattisgarh 374 77

8.  Dadar and Nagar Haveli 22 5

9.  Daman and Diu 38 10
10.  Delhi 51 4

I1.  Goa 45 6

12.  Gujarat 491 105
13. Haryana 482 68
14, Himachal Pradesh 269 34
15.  Jammu and Kashmir 358 97
16.  Jharkhand 527 151
17. Karnataka 648 86
18. Kerala 342 35
19.  Lakshadweep 18 6
20. Madhya Pradesh 1177 189
21. Maharashtra 742 117
22, Manipur 230 36
23. Meghalaya 158 55
24.  Mizoram 87 50
25. Nagaland 154 72
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1 2 3 4
26.  Odisha 652 144
27.  Puducherry 92 6
28.  Punjab 484 60
29.  Rajasthan 824 90
30.  Sikkim 83 4
31. Tamil Nadu 0 0
32. Telangana 227 41
33.  Tripura 90 24
34.  Uttar Pradesh 1556 176
35.  Uttarakhand 285 44
36.  West Bengal 335 104

GranD TOTAL 12917 2361

Early childhood care New Education Policy

2149. SHRI AJAY SANCHETI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has consulted experts on the draft New Education

Policy, if so, feedback recieved so far;

(b) whether early childhood care and effective implementation of the Right to
Education (RTE) are among the important aspects of education that have been left
out of the NEP; and

(c) if so, how Government propose to correct the position?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) to (c) The Government has undertaken a collaborative,
multi-stakeholder and multi-pronged consultation process for formulating the New
Education Policy (NEP), which included online, grassroots and national level thematic
deliberations with experts. The online consultation process was undertaken on www.
MyGovin portal from 26" January, 2015 to 31* October, 2015 and nearly 29,000

suggestions have been received on the 33 identified themes.

The Government has also conducted thematic consultations through NCERT,
CBSE, regulatory bodies and several centrally funded universities and institutions,

autonomous bodies, attached offices having domain expertise.



